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Date: 30 April 2025 

Record of Meeting held in chalrmanshlp of Additional Project Director SMCG-Uttar Pradesh to 
review submission of desired Information In complance of Hon'ble NGT order date 07 April 2025 
In OA #200 of 2014 by concerned 20 dlstricts of the State of Utar Pradesh 

Attendance: As per Annexure-A 

All the participants were welcomed to the meeting. The requirement of submission of information 
especially related to timeline and name and designation of responsible officer from each of the 20 
districts as directed by the Hon'ble NGT in matter under its consideration in OA #200 of 2014 through 
order dated 07 April 2025 was briefed by the Additional Project Director, SMCG-Uttar Pradesh. Further 
the correspondence made in this regard by SMCG-Uttar Pradesh vide letter reference #565/250/SMCG 
Uttar Pradesh/21 dated 21.04.2025 and 620/250/SMCG-U.P/22 dated 29 April 2025 along with the related 
letters issued by Department of Environment Forest and Climate Change, GoUP # N.G.-302/31-7 
2025-43 (9u/2014 T.C-03 dated 11.04.2025 was also briefed. 

The concerned 20 districts which are required to submit above information to Secretary, Environment, 
Forest and Climate Change Department, GoUP are Kanpur Nagar, Fatehpur, Varanasi, Mirzapur, Ghaziput, 
Ballia, Sambhal, Meerut, Bagpat, Chandauli, Sonbhadra, Mau, Bhadohi, Jaunpur, Azamgarh, Gorakhpur, Deoria, 
Kushinagar, Maharajnagar, Prayagraj. 

S.No 
District wise submission were discussed and responses recorded as following. 

1. 

2. 

State Misslon for Clean Ganga-Uttar Pradesh 

District 

4. 

Kanpur Nagar 

Fatehpur 

3. Varanasi 

Namaml Gange Program 

Mirzapur 

Responded by 
Member Convener-DGC 
/Divisional Forest Officer 

District Project Officer, 
District Ganga Committee 

District Project Officer, 
District Ganga Committee 

Member Convener-DGC 
/Divisional Forest Officer 

Response 

Information has been submitted 
(Format-1 & 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UP 

Information has been submitted 
(Format-1 & 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UP 

Information has been submitted 
(Format-1 & 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UP 

Information has been submitted 
(Format-1 & 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest. 

1 of 6 

Commitment 
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5. 

7 

9. 

Ghazipur 

Ballia 

Sambhal 

Meerut 

Bagpat 

10. Chandauli 

11. Sonbhadra 

Member Convener-DGC 
/Divisional Forest Officer 

Member Convener-DGC 
/Divisional Forest Officer 

Member Convener-DGC 
/Divisional Forest Officer 

Member Convener-DGC 
/Divisional Forest Officer 

Member Convener-DGC 
/Divisional Forest Officer 

Environment and Climate Change 
Department, GoUP, UPPCB and 
SMCG-UP 

Member Convener-DGC 
/Divisional Forest Officer 

lnformation has been submitted 
(Format-1& 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-Up 

Information has been submitted 
(Format-1 & 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UP 
nformation on the desired formats is 
being compiled and will be shared. 

Member Convener-DGC | Information has been submitted 
/Divisional Forest Officer (Format-1 & 2-related to timeline and 

responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UP 

Information has been submitted 
(Format1& 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environnment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UPp 

Information has been submitted 
(Format 1 &2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environnment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UP 

Information has been submitted 
(Format 8 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 

2 of 6 

Member 
Convener 
DGC 

/Divisional 
Forest 
Officer 
committed 

share 
information 
te 

by 21:00 hrs 
on 30 April 
2025 
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13. 

14 

Mau 

Bhadohi 

Jaunpur 

15. Azamgarh 

16. Gorakhpur 

17 Deoria 

Mentber Convener DGC 
/Divisional forest Office 

JRE, O/0 Divisional Forest 
Office 

District Project Officer, 
District Ganga Committee 

Member Convener-DGC 
/Divisional Forest Officer 

S.D.O, O/o of DFO 

Department, G0UP UPPCH And 
SMCG Up 
Infomation has been ubmitted 
(Fomat I&2related to timeline and 
responsitble offtter of the district) on 
the designated enall lds of forest, 
lnvironment and Climate hange 
Departnent, GoUP, UPPCN And 

SMCG UP 

The nlomation has been prepated 
and the same wil be shared ASAP he 

matter Is on fle and consileratlon of 
Chalrman DGC. 

Information has been submitted 
(Format-1 & 2-related to ttmellne an 
responsible offfcer of the distrlct) on 
the deslgnated emal lds of forest, 
Environment and Cllmate Change 
Department, GoUP; UPPCB and 

SMCG-UP 

Partial Informatton has been 

submitted (Format-1 & 2-related to 
tmellne and responsible offlcer of the 
district) on the deslgnated emall lds of 
forest, Environment and Clmate Ganga 
Change Department, GoUP; UPPCB 
and SMCG-UP 

Information has not been submitted. 

Member Convener-DGC Information has not been submitted. 

/Divisional Forest Officer 

Divislenal 

forest Office 
(ommitted 

3 of 6 

Intormatlon 
by 2100 hrs 

30 April 
2025 

District 

Project 
Officer, 
District 

Committee 

committed 
to 

share 

Complete 
information 

by 21:00 hrs, 
30 April 2025 

share 

S.D.O 

committed 

to submit 
information 

by 20:00 hrs 

2025 

on 30 April 

Member 

DGC 
Convener 

/Divisional 
Forest 

to 

Officer 

Committed 

share 

information 
by 21.30 hrs 

30 April 
2025 

941401



18. Kushinagar 

19. Maharajnagar 

20. Prayagraj 

Member Convener-DGC 

/Divisional Forest Officer 

Member Convener-DGC 
/Divisional Forest Officer 

Member Convener-DGC 
/Divisional Forest Officer 

Information has been submitted 
(Format-1 & 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 

SMCG-UP 

Information has been submitted 
(Format-1 & 2-related to timeline and 
responsible officer of the district) on 
the designated email ids of forest, 
Environment and Climate Change 
Department, GoUP; UPPCB and 
SMCG-UP 

Information has not been submitted. 

(ii) 

The meeting ended by thanking all for their active participation. 

Letter Reference #630 /250/SMCG-Uttar Pradesh/23 

Member 

Convener 

CC to following for information and necessary action 

DGC 

/Divísional 
Forest 

4 of 6 

Officer 

After discussing the status of submission of desired information by the districts to the designated email 
ids, Shri Shailendra Kumar, Dy. Secretary Department of Environment, Forest and Climate Change, 
GoUP addressed and briefed all the participants and requested their cooperation in the matter to 
enable filing of the affidavit by Secretary, Environment, Forest and Climate Change department, GoUP. 

committed 

Thereafter the Additional Project Director categorically mentioned that the commitments given by the 
Member Convener-DGC/Divisional Forest Officer with respect to the submission of the desired 
information must be adhered too. It was also further directed that the Member Conveners/DFO who 
have not submitted or have submitted incomplete information will submit the information without fail 
to the designated email ids as per the deadlines mentioned as above. 

to 

Annexure: List of Participants and submissions by districts Kanpur Nagar, Fatehpur, Varanasi, Mirzapur, 
Ghazipur, Ballia, Meerut, Bagpat, Chandauli, Sonbhadra, Mau, Azamgarh, Kushinagar, Maharajnagar 

share 

information 
by 20:00 hrs, 
30 Apr 2025 

(Prabhash Kumar) 
Additional Project Director 

Principal Secretary, Namami Gange and Rural Water Supply, GoUP for information 

Principal Secretary, Environment, Forest and Climate Change, GoUP for information 

Date: 30 April 2025 
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(i) 
(iv) 

(v) 

Project Director, SMCG-Utar Pradesh for information 
Secretary, Environment, Forest and Climate Change, GoUP with request to take in note of 
the submissions enclosed and also to taken note of submissions likely to be made by the 
districts which have committed to submit information by late night on 30 April 2025. 
Chairman-DGC and District Magistrate; Member conveners-DGC/Divisional Forest 
Officers- Kanpur Nagar, Fatehpur, Varanasi, Mirzapur, Ghazipur, Balia, Sambhal, Meerut, Bagpat, 
Chandauli, Sonbhadra, Mau, Bhadohi, Jaunpur, Azamgarh, Gorakhpur, Deoria, Kushinagar, 
Maharajnagar, Prayagraj for necessary action. 

5 of 6 

Additional 

1141403



S.No 
1 

2 
3 

4 

5 

Shri Mithilesh Kumar Mishra/Unit Head (K&P) 
Member Convener-DGC /Divisional Forest Officer 
District Project Officer, District Ganga Committee 
District Project Officer, District Ganga Committee 
Member Convener-DGC /Divisional Forest Officer 

Member Convener-DGC /Divisional Forest Officer 
Member Convener-DGC/Dívisional Forest Officer 

10. Member Convener-DGC /Divisional Forest Officer 
11] Member Convener-DGC /Divisional Forest Officer 
12! Member Convener-DGC /Divisional Forest Officer 

13. Member Convener-DGC /Divisional Forest Officer 
14. Member Convener-DGC/Divisional Forest Officer 

15 Member Convener-DGC/Divisional Forest Officer 
16. JRF, O/o Divisíonal Forest Office 

6 

7 

8 

Name/ Designation 

9 

List of Participants 

Shri Shailendra Kumar / Dy. Secretary, 
Shri R.N Gupta /Section Officer 

17 District Project Officer, District Ganga Committee 

18 Member Convener-DGC /Divisional Forest Officer 

19 S.D.0, O/o of DFO 
20. Member Convener-DGC /Divisional Forest Officer 

21] Member Convener-DGC /Divísional Forest Officer 

22 Member Convener-DGC /Divisíonal Forest Officer 

23 Member Convener-DGC /Divisional Forest Officer 

Organization 
DoEFCC, GoUP 

DoEFCC, GoUP 

SMCG-Uttar Pradesh 
District Ganga Committee - Kanpur Nagar 

District Ganga Committee- Fatehpur 
District Ganga Committee- Varanasi 
District Ganga Committee- Mirzapur 

District Ganga Committee 
District Ganga Committee - Ballia 
District Ganga Committee- Sambhal 

District Ganga Committee- Meerut 

Distríct Ganga Committee- Bagpat 
District Ganga Committee -Chandauli 
District Ganga Committee- Sonbhadra 

District Ganga Committee-Mau 
Distríct Ganga Committee- Bhadohi 

District Ganga Committee - Jaunpur 
District Ganga Committee- Azamgarh 
District Ganga Committee- Gorakhpur 
District Ganga Committee- Deoria 
Distríct Ganga Committee- Kushinagar 
District Ganga Committee- Maharajnagar 
District Ganga Committee- Prayagraj 

1241404



1341405



1441406



1541407



1641408



1741409



1841410



1941411



2041412



2141413



2241414



2341415



2441416



2541417



  

2641418



Information to be furnished before Honourable National Green Tribunal in matter of 

M.C Mehta v UOI (O.A.200/2014) 

Format-1- Status Summary Table 

 
 

Distric
t 
Name 

Particulars Status two 
Years Ago 

Current Status Future Expected 
Status 

1. Mahar
ajganj 

Sewage  
(By ULBs & Jal Nigam Urban) 

46 drains 
untapped of 11 
ULBs. 
STPs not 
Avialable. 

Sewage 
generation of 
46.79 MLD 
from 11 ULBs. 
Tapping of 
drains in 
process 
2 STP DPR in 
process. 

DPRs for a 7MLD 
STP proposed at 
Mahrajganj NPP 
and another 8.64 
MLD STP Proposed 
at Siswa Bazar NPP 
under SBM 2.0 is 
being Prepared. 
(Expected 
Completion time 
2027) 

2. Mahar
ajganj 

Biomedical Waste 
Management (By Medical 
Department) 

As per Health 
Department in 
Maharajganj, 
there were 186 
healthcare 
facilities (HCFs)-
66 government 
and 120 private-
with a total of 
3249 beds. 
(1090 Govt., 
2189 Pvt.) 
Biomedical 
waste (BMW) 
generation 
stands at 275 
Kg/day, fully 
treated against 
a 615 kg/day 
capacity at the 
Common 
Biomedical 
Waste 
Treatment 
Facility 
(CBWTF), with 
no treatment 
gaps. 
 

As per Health 
Department in 
Maharajganj, 
there are 361 
healthcare 
facilityies 
(HCFs)-66 
government 
and 295 
private-with a 
total of 3279 
beds. 
Biomedical 
waste (BMW) 
generation 
stands at 
898.4 kg/day, 
fully treated 
againsta 7700 
kg/day 
capacity at the 
Common 
Biomedical 
Waste 
Treatment 
Facility 
(CBWTF), with 
no treatment 
gaps. Waste 

As per health 
department in 
foreseeable future 
there will be 170 
government HCFs 
and 295 private-
with a total of 3565 
beds. Biomedical 
waste (BMW) 
generation is 
expected to be 
976.81 kg/day  
against a 7,700 
kg/day capacity at 
the Common 
Biomedical Waste 
Treatment Facility 
(CBWTF), With no 
treatment gaps. 

2741419



segregation 
Includes :- 
The CBWTF is 
installed with 
EC, CTE and 
CTO 
approvals. No 
illegal 
dumping sites, 
remediation 
plans, or new 
projects are 
proposed. 

3. Mahar
ajganj 

Municipal Solid Waste 
Management 
(By ULBs) 

SWM 
generation from 
11 ULBs 145.81 
TPD. Home 
composting for 
residents was 
promoted. 

SWM 
generation 
from 11 ULBs 
145.81 TPD, 
11 MRF for 
SWM 
Processing 

Segregation of wet 
and dry waste to be 
achieved 100% by 
2025. 

4. Mahar
ajganj 

Legacy Waste  
(By ULBs) 

No legacy Waste No legacy 
Waste 

No legacy Waste 

5. Mahar
ajganj 

Industries Versus Hazardous 
Waste (By UPPCB) 

As per office 
record in the 
Distt- 
Maharajganj, 
Two Industries 
are operational 
which are 
Generated 
Hazardous 
wastes. 
1. M/s Indian 
Potash Ltd, 
Siswa Bazar, 
Maharajganj. 
2. M/s J.H.V. 
Suger Ltd, 
Gaduara, 
Nichlaul, 
maharajganj. 

At present 
time same 
two Industries 
are 
operational,  
which are 
Generated 
Hazardous 
wastes. 
1. M/s Indian 
Potash Ltd, 
Siswa Bazar, 
Maharajganj. 
2. M/s J.H.V. 
Suger Ltd, 
Gaduara, 
Nichlaul, 
maharajganj. 
 
Details are 
enclosed as 
annexure 

Details are 
enclosed as 
annexure 

6. Mahar
ajganj 

Industrial Effluent dishcharge 
from industry is whose 
effluent flows into river 
Ganga or its Tributaries 

There are two 
industries 
present 
1.JHV Sugar, 

Details are 
enclosed as 
annexure 

Details are 
enclosed as 
annexure 

2841420



Gadaura 
2.Indian Potash 
Ltd Siswa bazaar 

7. Mahar
ajganj 

STP for Treating sewage from 
drains flowing into river 
ganga &its tributaries (By Jal 
Nigam Urban) 

STPs not 
Avialable. 

Total 34.658 
MLD Sewage 
genrated (in 
11 ULBs) 
troughout the 
District. 
  07 MLD STP 
DPR under 
Prepration in 
Mahrajganj 
ULB under 
SBM 2.0 and 
8.64 MLD STP 
DPR under 
Prepration in 
Siswa Bazar 
ULB under 
SBM 2.0 

DPRs for a 7MLD 
STP proposed at 
Mahrajganj NPP 
and another 8.64 
MLD STP Proposed 
at Siswa Bazar NPP 
under SBM 2.0 is 
being 
Prepared.(2027) 

8. Mahar
ajganj 

Hotels/Ashrams/Dharamshal
a/Residential Complexes 
abutting river ganga and its 
tributaries (By UPPCB)  

As per office 
record in the 
Distt- 
Maharajganj,  
there are not 
registered any 
Hotels/ 
Ashrams/Dhara
mshala/ 
Residential 
Complexes in 
last two years  
ago. 

At Present 
time 03 Hotels 
are registered 
in Regional 
Office, UPPCB, 
Gorakhpur 
from Distt- 
Maharajganj. 
 
1. Hotel 

LeGrand by 
Savvy, 
Rajeev 
Nagar, 
Farenda 
Road, 
Maharajgan
j.  

2. 
Rameshwar
amHotel,  
Nichlaul 
Road, 
Saxena 
Nagar, 
Maharajgan
j. 

No changes 
expected 

2941421



3. Raj Vilas 
Hotel and 
Resorts, 
Pipiardeura, 
Maharajgan
j. 

9. Mahar
ajganj 

Regulation of Flood Zone (By 
flood section) 

Regulation zone 
pillars:- 
1.Gandak- 12.8 
k.m 
2.Rapti-10.6 k.m 
3.Rohin-68k.m 
No Regulation 
control in 
district. 

Regulation 
zone pillars:- 
1.Gandak- 
12.8 k.m 
2.Rapti-10.6 
k.m 
3.Rohin-68k.m 
No Regulation 
control in 
district. 

No changes 
expected 

10. Mahar
ajganj 

Mining and stone crushing in 
the riverbed of river ganga & 
its tributaries 
(By mining department) 

In District 
Maharajganj 
only a ordinary 
sand Mining 
Lease along with 
Rohin River is 
granted by 
District 
authority which 
SEIAA NOC is 
also given. No 
other mineral 
lease is active in 
maharajganj. 

In District 
Maharajganj 
only a 
ordinary sand 
Mining Lease 
along with 
Rohin River is 
granted by 
District 
authority 
which SEIAA 
NOC is also 
given. No 
other mineral 
lease is active 
in 
maharajganj. 

There are 4 mining 
area marked as per 
District Survey 
Report-2025 . Only 
one area/lease is 
currently permitted 
remaing 3 area will 
be alloted as per 
suidling in Future. 

11. Mahar
ajganj 

Plastic Waste (By ULBs and 
Panchayati Raj) 

No Plastic 
processing.  

11 bailing 
machines in 
MRF Centres. 

Plastic to be used 
for Charcoal 
formation for roads 
in Soothni, 
Sehjanwa,Gorakhp
ur.(2026) 

12. Mahar
ajganj 

Afforestation/Plantation 
along the bank of river 
ganga,its tributaries & flood 
plain zone. (By Forest 
Department) 

12000 
Plantation in 
Nichlaul Range 
near Gandak 
River. 

18000 
Plantation  
Arjun, Jamun, 
Guter tress on 
11.25 hectare  
land in 
Nichlaul Range 
near Gandak 
River. 

25600 Plantations 
of Arjun, Jamun, 
Guter trees on 16 
Hectare land in 
Nichlaul Range 
near Gandak River. 
(2025) 
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Format-2- Timeline for implementation of Recommendations 

 

Sr. 
No. 

Recommendation Provided 
Timeline for 
Completion 

Responsible 
Department/Officers/Nodal 

Officer 

1 
Monitoring of Action Plan at two-tier 
level:( i ) NMCG; ( ii) DGC (with 
accountability of authorities) 

Quarterly _ 

2 

Mapping of all Rivers, wetlands,water 
bodies and drains-delineating buffer 
areas/FPZ ( as per 2016 Gangaji 
rejuvenation Notification ). Divert 
Stormwater and adopt rainwater 
harvesting in River Restoration Action 
Plan. 

The water quality 
of ChhotiGandak 
river has monitored 
every month by 
UPPCB. The latest 
water quality 
report of 
ChhotiGandak 
River attached as 
annexure. 

_ 

3 

Water quality Audit should be carried out 
at regular intervals for all polluting 
industries . Assuming minimum dilution 
capacityoff the rivers , only properly 
treated waste water should be allowed to 
join nalla/ stream. 

The treated water 
of all Red Category 
industry has 
Monitered by 
UPPCB on quaterly 
base. The Latest 
analysis report are 
attached as 
annexure 

UPPCB 

4 

Setting up of online monitoring system(to 
check effluent discharge and solid waste 
dumping) in the industrial units for 
enforcement of prescribed standards. 

The online 
effulentmonitoring 
system has been 
installed in all Red 
category industries 
situated in Distt- 
Maharajganj, which 
are connected 
server of CPCB 

UPPCB 
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Annexure 
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3441426



 

3541427



 

3641428



 

3741429



3841430



3941431



4041432



4141433



4241434



4341435



4441436



4541437



4641438



4741439



4841440



4941441



5041442



5141443



5241444



5341445



5441446



5541447



5641448



5741449



5841450



5941451



6041452



6141453



6241454



6341455



6441456



6541457



6641458



6741459



6841460



6941461



7041462



7141463



7241464



7341465



7441466



7541467



7641468



7741469



7841470



7941471



8041472



8141473



8241474



8341475



8441476



8541477



8641478



8741479



HEIGU, 

qats 6102/ ftis, UyR, 3o /2025 
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Inform
ation 

to 
be 

furnished 

before 

H
onorable 

N
ational 

G
reen 

T
ribunal 

in 

m
atter 

of 

M.C. 

M
ehta 

Vs 

UOI 

(O
.A

.200/2014) 

FO
RM

A
T 

1 

Future 
E

xpected 
Status 

C
urrent 

Status 

Status 

Tw
o 

Y
ear 

Ago 

Particulars 

D
istrict 

Sr. 
No. 

W
ork 

of 3 Nos 
of STP 
of total capacity 

78 

MLD 
is 
in progress 

under 

A
M

RU
T 

2.0 

program
m

ed 
for future 

increased 
in sew

age 

generation. 

Currently 
121.79 
MLD Sew

age 
is generated 
out of which 

60 

M
LD 

sew
age 

T
otal 

111 

M
LD 

Sew
age 

w
ere generated 

out 
of 

w
hich 

only 

treated 
by 

available 

STPs 
of 

5
0

 

M
LD 

sew
age 

w
ere 

50 
MLD. 

Sew
age 

G
orakhpur 

1 

There 
is 

planning 
to 

disposed 
of 

BM
W

 
till 

3500 

Kg/Day 

T
he 

status 
of 

total 

no. 
of 

health 

care 

facilities 
is 

1785 

having 

18673 

beds produce 
BM

D 
2562 Kg/Day 

out 
of which 
all 

generated 
BM

D 
disposed 

of by 

authorized 

agencies 

Currently 

434.6 

MT 

Solid w
astes 

In 

district 

total 

2038 

heath 

care 

facilities 

were 

present 

having 

8730 

beds. 

Total 1790 

K
g/day 

B
M

W
 

is 

generated 

Biom
edical 

W
aste 

Gorakhpur 

2 

M
unicipal 

corporation 
executing 

plan 
to

 

increase 

treatm
ent 

capacity. 

m
anagem

ent 

510 
TPD

 
generated 

In-H
ouse 

C
ollection 

50%
 Source 
Segregation 

M
unicipal 

Solid W
aste 

Gorakhpur 

3 

M
anagem

ent 

3 MRF 

for 

Dry 

W
aste 

of 100%
 

door 
to 

door 
collection 
occurs 
and 

5TPD
 

each 
=

 
15 

TPD 80%
 

source 
segregation 

occurs. 

For 

the 

treatm
en

t 

of 434.6 

MT 

solid 

w
astes 

th
ere 

are 
5 M

RES 

with total 

capacity 
of 190 

TDP for 

processing 
of Dry w

aste. 
12 
Pit 

based 

Composting 

27 

Pit 

B
ased 

C
om

posting 

Plant 
of 
5 TPD 

each 
=

 

135 TPD 3rd 

Party 

involvem
ent 

for DH 
&

 

D
S 

W
aste. 

GAP 
is 340 TPD. 

were 

treated 
by 

available 

STPS 
of 
60 

MLD. 

are 
generating 

per 
day 

out 
of which 

which 
is 100%

 

disposed 

Plants 

with 
a 

capacity 
of 215 

TDP 

MoU with 

MPCC 
for 

D
H

 

and 
DS 

W
aste. 
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Zero 
Legacy 

Current 
Tim

e 
there 
are 

T
w

o 

years 

ago 

there 

are legacy 

w
aste 

present 
of 

Q
uantity 

1.96 

Lac 

MT 
at 

Ekala 
bund 
G

orakhpur. 

Legacy 
W

aste 

Gorakhpur 

4 

Tw
o 

year 

ago 

total 

645.0 
MT 

C
urrently 

total 

764.3 
MT 

Gorakhpur 

Industrial 
Vs 

H
azardous 

5 

hazardous 
w

aste 
were generated 

by 
17 

industries 

which 
was 

(1) 
7 Nos 

STP 
of 

Total 

C
apacity 

138 M
LD 

oUt 
of w

hich 
50 

M
LD 

is 
for treatm

ent 
of sew

age 
of 24 

drains(18 

m
inor 

&
 

6 m
ajor) 

falling 
in 

Ram
garhtaal 

Lake 

hazardous 
w

aste 
were 

industries 
w

hich 
was 

generated 
by 
17 

disposed 
com

pletely. 

4 Nos 
of STP 
of 

total capacity 
60 

M
LD 

out 
of 

w
hich 

5
0

 

MLD 
is for treatm

ent 
of 

sew
age 

of 

24 

drains 

(18 

m
inor 

and 
6 

Ram
garhtaal 

Lake 
which 

major) 
falling 
in 

ultim
ately 

falls 

via 

G
urra 

nala 
in 

R
apti 

River 

and 
treatm

ent 
of 
sew

age 

10 

MLD 

STP 
for 

catchm
ent 

area 

W
aste 

2 Nos 
of STP 
of 

T
otal 

C
apacity 

45 

MLD 
for Treating 

sew
age 

from
 

12 drains(6m
ajor 

and 
7 m

inor) 

falling 
in R

am
garhtaal 

Lake 

STP 
For 
Treating 

sew
age 

from
 

drains 
flow

ing 
into 
River 
G

anga 
an

d
 

its 
T

ributries 

(By 
Jal 
Nigam 

U
rban 

and 
Rural) 

(2) 
10 

M
LD 

STP 
for 

Treatm
ent 

of 

sew
age 

generated 

from
 

the catchm
ent 

of 3 drains 

w
hich 

is 

falling 
in Rohini 

River 

Gorakhpur 

(3) 
30 

M
LD 

STP 
for 

T
reatm

ent 
of 

sew
age 

generated 

from
 

the catchm
ent 

of 
3 drains 

w
hich 

is 

falling 
in 

Rohin1 

River (4) 
38 

M
LD 

STP 

STP 
for 

T
reatm

ent 
of 

1 M
ajor 

drain 
by 

I&
D

 

and treatm
ent 

w
hich 

is 

currently 

falling 
in 

Ram
garhtal 

Lake 

(Kataniva/M
ahewa 

nala 
) by 

1&
D and 

treatm
ent 

which 
is faling 
in 

Rapt1 
R

ver 

hotels/ 
D

haram
shala 

Currently 
total 
121 

T
otal 

53 

N
otice 

issued 

were 
registered 

In 

district 

total 

122 

hotels/ 

D
haram

shala 
were registered. 

CTO 
Issued 
21 

Hotel 
/A

sharam
 

/D
haranshala 

/ 

R
esidential 

Com
ple 

yes 

G
orakhpur 

no 

legacy 

w
aste 

present 

in
 

district. 

disposed 

com
pletely. 

which 

ultim
ately 

falis 
via 

G
urra 

nala 
in 

R
apti 

River 

of 3 
generated 
from

 
the 

drains 

w
hich 

fall 
in 

th
e Rohini 
River. 

w
hich 

ultim
ately 

falls 
via G

urra 

nala 
in 

Rapti 

River 

(5) 
10 

MLD 

STP 
for 

treatm
ent 

of 

sew
age 

of 1 drain 
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Show
 

C
ause 

Issued-
53 

N
otice 

Issued-
48 

abutting 
River Ganga 

and 
its tributaries. 

(By 
UPPCB) 

A
 

CEPT 
of Capacity 
of 50 

KLD 
is 

proposed.(GIDA 
Gorakhpur) 

Total 

645 

KLD 

Industrial 
effluents 
discharge 
from

 three 
glossy 
polluting 

industries 
out 
of 

which 645 
KLD 
w

ere 

T
otal 

6
4

5
 

KLD 

Industrial 
effluents 
discharge 
from

 
three 
glossy 
polluting 

Industrial 

Gorakhpur 

8 

effluents 

industries 
w

hose 
discharge 
from

 effluents 

flow
s 

into 
R

iver 
G

anga 

NO 
change 
Expected 

As 
per 
irrigation 

Depatm
ent 

(Flood 
Section) 
in 
Gorakgpur 

River 
Rapti 
and 

River Ghaghra 

pollution 

free and 
To 

D
em

arcate 

e-flow
 

&
 

Flood 

Plane 

Z
one. 

Chief 
Engineer 
through 

letter 
no. 

8685/ 

egvxks/N
G

T 
dated 
11.11.2020 
passed 

O
ffice 

M
em

orendum
 

in 

com
pliance 

of 0.A
 

No. 673/2018 
to

 

m
ake 

R
iver 

R
apti 

and 

River 

G
haghra 

pollution 

free 

and 
To D

em
arcate 

e-flow
 

&
 

Flood 

Plane 

Zone. 

100m
 

BankS 
of 

Rivers 
is determ

ined 
as 

No C
onstruction 

zo
n

e 
to

 

restrict 

encroachm
ent 

on 
flood plane 

zo
n

e. 

Regulation 

Gorakhpur 

9 

River 
G

haghra 

E-Flow 

(O
ct 

to
 

M
ay)-

47.46 

C
um

ec. 

Sept.) 

to
 

E-Flow
 

(June River 
R

apti 
Basin 

160.53 
Cum

ec. E-Flow 

(O
ct 

to 

M
ay)-

13.46 Cum
ec. 

E-Flow 

(June 
to 

Sept.)-

58.77 Cum
ec. 

treated
 

by ETPs 

industries 

out 
of w

hich 

645 K
LD

 

w
ere 

treated
 

by 

E
T

Ps 

tributaries. 

and 
its 

100m
 

B
anks 

of 

R
ivers 

is 

determ
ined 

as 
No construction 

zone 
to restrict 

encroachm
ent 

o
n

 flood 
plain 
zone. 

of 
Flood 
Plain 
Zone 

Basin 
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For 

the 

future 

prospective 

plantation 
at 

river 

side 

will 

done 
as 

per 
norm

s. 

Current 
year 
2024-25 

total 
278000 
Nos. plantation 

done 

on 

river 

During 

year 

2023-24 

total 231000 

plantation 

done 
at 

the 

river 

bank 
of G

haghara,kuano, 
Rohini 
and 

A
fforestation 
/Plantation 

along 

G
orakhpur side 

10 

Aam
i 

of river 

G
anga 

or 
its 
tributaries. 

T
here 

are 
09 

leases 

are 

proposed 

for 

w
hite 

sand 

m
ining 

. 

As 
per 
m

ining 

departm
ent 

currently 
03 mining 

lease 
on 

R
apti 

River 

and 
03 

m
ining 

lease 

are 

T
w

o 

years 

ago 
5 m

ining 

lease 
on 

R
apti 

river 
and 
06 

M
ining 

and stone 
crushing 
in 

Gorakhpur 

11 

of 
river 
G

anga 
or its 
tributaries. 

T
here 

are 

inspection 

team
 

regularly 

control 
the 

illegal 
use 
of 

plastic. 

Currently 
by 
M

unicipal 
corporation 
5674 
kg restricted 

polytheen 
took under 

custody 
and im

posed 
the 

penalty 
of 

Rs 
108100.00 

NA 

Plastic 
W

aste 

Gorakhpur 

12 

the 

bank 

active 
for 
w

hite 

sand m
ining. 

m
ining 

lease 
w

ere perm
itted 

for 

W
hite 

sand mining. 

river 
bed 

and Flood 
Plain 
Zone 

9241484



FORM
AT 

2 

Responsible 

D
epartm

ent/O
fficers/ 

N
odal 

O
fficer 

Tim
iline 

for 
Com

petection 

R
ecom

m
endation 

Provided 

Sr. 
No. 

M
onitoring 

of A
ction 

Plan 
at tw

o-tier 

level:(i) 

NM
CG; 

( ii) 

DGC (w
ith 

accountability 
of authorities) 

1 

The 

w
atre 

quality 
of R

apti 

River,Rohin 

River, 

A
m

i River 

and 

G
haghara 

River 
has 

m
onitered 

every 

m
onth 

b
y

 

UPPCB. 

The 

lattest 

w
ater 

gaulity 

M
apping 

of all 

R
ivers, 

w
etlands, 

w
ater 

bodies 

and 

drains 

delineating 

buffer 

areas/FPZ 
( as 

per 

2016 

G
angaji 

rejuvenation 

N
otification 

). Divert 

Storm
w

ater 

and 

adopt 

rainw
ater 

harvesting 
in 

River 

R
estoration 

A
ction 

Plan. 

2 

Sustainable 

design 
of STPs/CETP-

with 
the 

concept 
of reuse, 

Recyclr 
&

 

Recovery 

im
bibed 

in 

project 

design 

3 

U
ninterrupted 

operation 
of exiting 

STPs(pow
er 

suppy/skilled 

m
an 

pow
er 

/ sew
er 

line 

4 

C
alibration 

of 
all 

th
e 

pum
ps 

should 
be 

caried 

out 
at 

pum
ping 

station 

(online) 
&

 

STPS 
to

 

generate 

m
ore 

reliable 

data 
on quantification 

of sew
age. 

5 

In
 

case 
of laying 

n
ew

 

sew
r 

lines, 

these 

should 
be 

aw
ay 

from
 

High 

flood 

line 
of the 

rivers. 

Sim
ilarly 

pum
ping 

station 

and STPS 

m
ust 

be 

aw
ay 

from
 

the 

high 

flood 

line 
to 

avoid 

any future 

breach 
or 

by-pass. 

5 

UPPCB 

T
he 

treated 

w
ater 

of 
alll 

Red 

C
atagory 

industry 

has 

M
onitered 

by 

UPPCB 
on 

quaterly 

base. 

W
ater 

quality 
Audit 

should 
be 

carried 

out 
at 

regular 
intervals 

7 

UPPCB 

The 

online 

effulent 

m
onitering 

system
 

has 

been installed 
in 
all 

Red 

category 

industries 

situated 

Setting 
up 
of 

online 

m
onitoring 

system
(to 

check 

effluent 

discharge 
and 8 

The 

leachate 

generated 

out 
of the 

solid 

w
aste 

dum
ping 

site should 
be 

further 

treated, 
It should 
be 

taken 
to

 

the 

STP 
for further 

treatm
ent 

before 

disposal. 

9 

report 
of Rapti 

River, 
Rohin 

River, 
Am

i 
River 

and G
haghara 

R
iver 

attached 
as 

annexure 

connection) 

The L
attest 

analysis 

report 

are 

attaeched 
as 

annexure 

for 
all 

polluting 

industries 
. A

ssum
ing 

m
inim

um
 

dilution 

capacityoff 
the 

rivers, 

only 

properly 

treated 

waste 

water 

should 
be 

allow
ed 

to
 

join 

nalla/ 

stream
. 

in 

D
istt-

G
orakhpur, 

which 
are 

connected 

server 

of CPCB 

solid 

waste 

dum
ping) 

in 
the 

industrial 

units 
for enforcm

ent 
of presribed 

standards. 

9341485



Sludge 

produced 
by 

STPs 

should 
go 

through 

stabilizing 

treatm
ent, 

and 

resource 

recovering 

treatm
ent. 

Substandard 

sludge 

should 
be prohibited 

from
 

being 

disposed 
in 

10 

agricultural 

land 

and/or 

landfills. 

Clear 
all 

solid 

w
aste 

along 

the 

river 

banks. 

Com
plete 

prohibition 
for 

dum
ping 

of solid 

w
aste 

(plastic) 
in 
or 

around 

th
e 

R
iver 

Zone 
or 

any 

other 

E
cO

-sensitive 

sites, 
by 

im
position 

of strict 

penalties 

through 

local 

bodies. 

R
em

ediation/T
reatm

ent 

plan 
for 

m
ixed 

drains 

(dom
estic+industrial, 

for 

e.g. 

STP 

sludge 
at 

Bingw
ana 

reportedly 

had 

heavy 

metals, 

sim
ilarly 

at Jajm
au) 

11 
12 

R
euse 

an
d

 

recycle 
of treated 

vw
astew

ater 

13 

Enhance 

river 

related 

developm
ent 

control 

regulations, 

planning 

norm
s 

and 

bye-law
s 

in 

the 

M
aster 

Plan 

2041. 

Prior 
to 

aw
arding 

perm
ission 

for 

developm
ent 

of new
 residential 

areas, 

there 

should 
be 

provision 
of 

sew
erage 

netw
ork 

and 

STP 
of appropriate 

capacity 

and 

M
SW

 

processing 

units. 

14 
15 

The 

quality 
of soil 

w
here 

the 

industrial 

effluents/w
aste 

are being 

disposed 

needs 
be 

checked 

periodically 
to

 

ensure 
the natural 

balance. 

(For 

e.g. 

G
oudrauli 

village, 

Fatehpur 

etc.) Prom
pt 

Inform
ation/w

arning 

system
s 

m
ust 

be 

developed 
to alert 

about 

poor 

w
ater 

guality 
to

 

the 

affected 

com
m

unities 

and 

other 

stakeholders. 

(For 

e.g. 

inform
ation 

about 

heavy 

m
etal18contam

ination 
of groundw

ater 
in 

Fatehpur/K
anpur) 

Progress-M
onitoring 

System
s 

16 
17 

18 

Conergence 
of existing 

inter-

sectoral 

policies, 

strategies, 

program
s 

and 
projects 

(such 
as 

agriculture, 

19 

(w
ithin 

3-5 

km
s 

of STP/CETP) 

that 

observe 
the 

w
ater 

pollution 

tren
d

 

over 

tim
e 

and 

m
easure 

th
e 

effectiveness 
of 

control 

m
easures. 

industry, 
urban 

developm
ent, 

navigation, 
fisheries), 

tow
ards 

River 
Sensitive 

D
evelopm

ent. 

E.g. 

phasing 

out 

harm
ful 

chrom
e 

tanning 

system
 

w
ith 

som
ething 

m
ore 

ecofriendly. 
Or 

dyeing 

fabric 

with 

natural 
colors 
rather 
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31.03.2026 

30 

M
LD 

STP 

N
ear 

Subhas 

C
handra 

Bose 

nagar, 

G
orakhpur 

(U
nder 

C
onstruction) 

Jal 
N

igam
 

Urban 

20 

Jal 
Nigam

 
Urban 

30.06.2025 

10 

MLD 

STP 

Near 

K
ataniya-M

ahew
a 

Nala, 

G
orakhpur(U

nder 

Construction) 

21 

Jal 
N

igam
 

Urban 

31.12.2025 

38 

MLD 
STP 

Near 

Bicchiya 

Railway 

Colony, 

G
orakhpur 

(U
nder 

Construction) 

22 

Land 
for 

STP-
3 m

onths) 

44 

M
LD 

STP 

Near 

transport 

N
agar, 

G
orakhpur 

Jal 
N

igam
 

Rural 

DPR 

Preparation 
and 

approval-
3 M

onths) 

In 

tendering 

process-
3 M

onths 

STP 

C
onstruction 

and 

C
om

m
issioning-2years 

23 

(Vikas 
Yadav) 

M
em

berC
onvenor 

D
istrict 

Ganga 
C

om
m

ittee 

9541487
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Format-1 

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs UOI and Ors(200/2014). 

Sr 

No. 

District 

Name 

Particulars Status Two Years Ago Current Status Future Expected Status Responsible 

Department/officers 

1 Mau  Sewage STPs under construction 

  

FSTP of 32 KLD are working.  

Total  

38.852 MLD Sewage 

(in 13 urban local 

Bodies)  

 

Total Drain capacity 

22 MLD is currently 

not tapped by 13 

Nallas 

 

STP Proposed under 

AMRUT Schem. 

Capacity 56 MLD  

STPs of total 56 MLD 

Capacity are Proposed in 

various NPPs under 

AMRUT Schem  2.0  

 

NPP Mau   

2 Bio- Medical Waste One Common Biomedical 

Waste Treatment Facility 

(CBWTF) is operating in Mau. 

The facility is managed by M/s 

Silkon Welfare Society, located 

at Village Banka Bahadurganj, 

Ghazipur. The capacities of the 

facility are as follows: the 

incinerator has a capacity of 

100 kg per hour, the autoclave 

has a capacity of 1000 liters per 

batch, and the shredder has a 

capacity of 150 kg per hour. 

 

Same as Earlier one 

CBWTF are 

Operating with having 

CTO (Air & Water) 

and Authorization. 

Not required  CMO Mau  

3 Municipal Solid Waste The total Municipal Solid 

Waste (MSW) generation was 

approximately 122 metric tons 

(MT) per day.  

 

As per the 

information furnished 

by the Urban Local 

Bodies (ULBs), Mau 

district generates 

A 130 TPD Solid Waste 

Management (SWM) 

processing plant is under 

construction, with 70% of 

the work already 

NPP Mau   

9741489



For dry waste 39 Material 

Recovery Facility (MRF) 

center were operational.  

 

For wet waste, 89 wet waste 

processing site was operational 

at Mubarakpur NPP.  

 

As part of best practices, home 

composting was actively 

approximately 122 

TPD (tons per day) of 

waste, entirely from 

urban areas. 

A 5 TPD Material 

Recovery Facility 

(MRF) is currently 

operational. 

Additionally, a single 

composting unit at 

Bakawal under NPP 

Mau handles dry 

waste. 

Wet waste composting 

centers are currently 

under development. 

completed. The remaining 

work is expected to be 

completed in the coming 

days by the Construction 

and Design Services 

(C&DS), Azamgarh 

Mandal. 

4 Legacy waste Mau district had q legacy 

waste sites covering 3 acers 

with total waste quantity of 

44000 MT. Major sites in Mau 

NPP.  

There was 44000 

metric tons of legacy 

waste in Mauza 

Pardaha, about 40 

percent of which has 

been disposed of by 

C&DS Azamgarh 

Division, Azamgarh. 

-- NPP Mau   

5 Industries versus Hazardous 

Waste 

01 Industry has valid HW 

authorization 

01 Industry has valid 

HW authorization 

- UPPCB 

6 STP for treating sewage from 

drains flowing into River 

Ganga or its tributaries  

FSTP of 32 KLD was under 

construction. 

FSTP of 32 KLD has 

been constructed and 

Trial & Run on 

progress. 

32 MLD STP proposed in 

Maunath Bhanjan NPP 

under AMRUT 2.0 and 

DPR preparation on 

progress 

Executive Engineer, 

U.P. Jal Nigam 

(Urban) 

7 Hotel /Ashrams/ 

Dharmshala’s/Residentials 

Complexes abutting River 

Ganga or its tributaries   

Total of 13 Hotels and 

Dharmshalas Have Been 

identified which require ETP 

installations in their premise. 

Total 0 Establishments have  

Total of 13 hotels and 

dharmshalas have 

been Identified which 

require ETP 

installations in their 

premise. UPPCB has  

Efforts are being made to 

ensure 100% compliance 

by cach hotel. 

UPPCB 
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10 

11 

12 

Industries Etlluent discharge 
from industries whose 
effluent flows into River 
Ganga or its tributaries 

Regulations of Flood Plain 
Zone 
Afforestation 

Plantation/along the banks of 
River Ganga, its tributaries, 
and flood plain zones 

Mining and stone crushing in 
riverbeds and flood plain 
zones ofRiver Ganga or its 
tributaries 
Plastic Waste 

Department Name: -

Total Industries 03, total Total Industries 03, 
Industries Effluent discharge total Industries 

S88 KLD & total 03 IndustriesEffluent discharge 
has Installed ETP. 588 KLD & total 03 

Industries has 
InstalledETP. 

NA 

In around 130 ha 208000 

plants had been planted along 
the bank of River Tamsa and 
Ghaghara in flood plain zones 

NA 

served notice to 
defaulters. 

The MRF (Material Recovery 
Facility) Center has been 
operational for the past year. 

NA 

As per the success 
rate recorded in 
December 2024, 99% 
of the plants are still 
surviving. 

NA 

5 Tone MRF Center 

working 

Sign of Authorized Signatory with seal: -
Authorised Officer Name & Designation: -
Authorised Officer Mobile Number: -

100% compliance by each 
Industry 

NA 

In the financial year 2025 
26, around 50 hectares of 
land have been identified 

for plantation, on which 
approximately 80,000 
plants are to be planted. 
NA 

UPPCB 

NA 

DFO Mau 

Mining 

NPP Mau 

9941491
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Original Application No-200/2014 ((A NO. 340/2022, M.A. NO. 872/2018/2014 -480/2018) 
M.C. Mehta Versus of India & Ors- � qfta H10 3fàoyur 3T¢T fRTiH 07.04.2025 

10041492



Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs UOl and Ors(200/2014). 
Sr District Particulars 
No. Name 

Mau Sewage 

Municipal 
Solid Waste 

Status Tvo Years 

Ago 

STPs under 
construction 

FSTP of 32 KLD are 

working. 

The total Municipal 
Solid Waste (MSW) 
generation was 
approximately 122 

metric tons (MT) per 
day. 

For dry waste 39 
Material Recovery 

Facility (MRF) 
center were 

operational. 

Current Status 

Total 

38.852 MLD Sewage (in 
13 urban local Bodies) 

Total Drain Capacity 22 
MLD is currently not 
tapped by 13 Nallas 

STP Proposed under 
AMRUT Schem. 

Capacity 56 MLD 

As per the information 
furnished by the Urban 
Local Bodies (ULBs), 
Mau district generates 
approximately 122 TPD 
(tons per day) of waste, 
entirely from urban 
areas. 

AS TPD Material 

Recovery Facility 
(MRF) is currently 
operational. 

Additionally, a single 
composting unit at 
Bakawal under NPP 

Future Expected Status 

STPs of total 56 MLD 

Capacity are Proposed in 
various NPPs under AMRUT 
Schem 2.0 

A 130 TPD Solid Waste 
Management (SWM) 
processing plant is under 
construction, with 70% of the 
work already completed. The 
remaining work is expected to 
be completed in the coming 
days by the Construction and 
Design Services (C&DS). 
Azamgarh Mandal. 

Responsible 
Department/officers 

NPP Mau 

NPP Mau 

10141493



4 

Legacy 
waste 

Plastic 
Waste 

For wet waste, 89 
wet waste processing 

site was operational 
at Mubarakpur NPP. 

As part of best 
practices, home 
composting was 
actively 

Mau district hadq 
legacy waste sites 
covering3 acers with 
total waste quantity 
of 44000 MT. Major 
sites in Mau NPP. 

The MRF (Material 
Recovery Facility) 
Center has been 

operational for the 
past year. 

Mau handles dry waste. 
Wet waste composting 
centers are currently 

under development. 

There was 44000 metric 

tons of legacy waste in 
Mauza Pardaha, about 

40 percent of which has 
been disposed of by 
C&DS Azamgarh 
Division, Azamgarh. 

5 Tone MRF Center 

working 

Department Name: -Nagar Palika Parishad (NPP) Mau 

Sign of Authorized Signatory with seal: 

NPP Mau 

NPP Mau 

Authorised Officer Name & Designation: - DINESH KUMAR, EO NPP MAU 
Authorised Officer Mobile Number: 8189078474 

10241494



Fomat for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs UOl and Ors (200/2014). 
Sr. 

No 

1 

2 

Recomnmendation Provided 

STPs 

SWM Processing Plant 

Timeline for Completion 

Department Name: -Nagar Palika Parishad (NPP) Mau 

March 2028 

March 2027 

Format-2 

Sign of Authorized Signatory with seal: 

Responsible 
Department/officers 

NPP Mau 

NPP Mau 

Authorised Officer Name & Designation: - DINESH KNMAREÓ NPP MAU 
Authorised Officer Mobile Number: 8189078414 

10341495



10441496



10541497



10641498



10741499



10841500



10941501


